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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 621 of 2025 

IN THE MATTER OF: 

IN RE: NEWS ITEM TITLED “CLIMATE CHANGE IMBALANCE IN 

FERTILIZER USE IMPACTS SOIL’S ORGANIC CARBON: ICAR 

STUDY” APPEARING IN THE HINDU DATED 10.11.2025  ..…Applicant 

Versus 

MINISTRY OF AGRICULTURE AND FARMERS’ WELFARE AND ORS                  

                                                            ..…Respondent(S) 
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S. No. Particular Page No. 

1. Reply Affidavit on behalf of Respondent no. 1, Ministry 

of Agriculture and Farmers Welfare, Government Of 

India  

1-7 

Respondent No. 1  

Filed by 

Through 

New Delhi 

Dated  

GIGI.C. GEORGE 

Advocate 

Standing Counsel (UOI) 

NATIONAL GREEN TRIBUNAL  

Email: gigicgeorge.adv42@yahoo.in 

M-9810625315 
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